' Cantiral Administrative Tribunal '52
Principal Bench: Maw Oslhi

Q8 No . 221/77
Mew Delhi this the 2ng dayv of ODecember, 1994

Hon"ble Shird Ratan Prakash, Member (J)
Hor*lble Shri M. Sahu, Member (&)

1. Makhan Lal Narnolia
5/0 Shri Chhothuy Rai
R/o ©-130, Vikaspuri,

Mew Delhi.

<. Chattar Singh Ranga
3/0 Shiri Diwan Singh
RS0 103/7, Pushp VYihar,
Delhi.

J. Giasi Ram

5 370 Bhiri Chet Ram

‘ R0 V&PD Angadpur,

Faridabad.

4.  Pritam Singh
8/0 Bansi Ram
R/0 34, Savd Nazar ali,
Graziabad.
v. Bhagat Singh

3/0 Sapru Ram

R/o C-323, 0l1d Seemapuri,

Delhi.

G.oAttar Singh Neem
S/0 Shri Inder Pa)
C/o A-416. Sena Bhiawan .
Delhi.

7. Kashi Ram Indora
3/0 Shri Bhagwan Dass
Rio 547/7. Pushp Vihar,
Y Delhi.

S.  Manchar Lal
5/0 Shri Davas Ram
R0 K-Z61, J.J. Coloney
Wazirpuir, Delhi.

P Bholev Ram Keim
$/0 Shiri Jaharia Singh
R/0 Kotla Mubarakpur,
ODslhi.

10, Rattan Lal Ratwava
S/0 Shiri Puran Chand
RS0 203/7. M.B. Road.
Dalhi.

By Advocate: Mone) &




Yarsus

L. Union of India.
thirough the w&wrmtary,
Ministry of Defence,
Govt. of India,
Delhi.

2. The Joint Secretary & Chief
Administrative Officer,
Ministry of Uefence,
=11 Hutments, Oelhi.

S Bhiri Hanuman Farshad.

G Shri Bhim Singh

Y. Shri puli Chand Tehalia

. Bhirl Surya RPairshad Kuree]

7. Shri Duli Chand oaka.wai.

- Shri Madho Ram.

s
i

811 Assistants thirough Chief aAdmn. Dfficer
in the Armed Forces HArs. Ministry of
Defence, Mow Delhi)

<. L RESDONdEnts

fern

Trilochan Rout, Ssnior Administrative

r. oon behalf uf Respondents)

~ORDER_(Oral)

ax~ugalhlg~§hci~8gt§ameca5§§n&uﬂ§magtmiql

This 0.4, was listed on 25.11.97 W 11
Counsel for the applicant was present and thereafter
it was listed on 25.8.98 and was order ed to be listed
on Z22.2.%8. It has, therefore, been listed today
i.e. 2.12.98 but none has appeared on bshalf of the
spplicants.  In the circumstances the 0.4, is

ismissed for default and non-prosscution on the part

bt

»f the applicants.

?*ﬁjro&AL—___—_\\ (Ratan Parkash)

Member {Aﬂ Member (1)

o




